FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations. 2016)

FOR THE ATTENTION OF THE CREDITORS OF KRISH FASHIONS BRANDS PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor Krish Fashions Brands Private Limited
2. | Date of incorporation of corporate 12.12.2017
debtor
3. | Authority under which corporate debtor | Registrar of Companies, Bangalore
is incorporated / registered
4. | Corporate Identity No. / Limited | U74994KA2017PTC 108612
Liability Identification No. of corporate
Debtor B
S. | Address of the registered office and | No. 109/ Katha 109, 4" Cross Road 3' Floor K rishna
principal office (if any) of corporate | Layout, lHulimavu. Bangalore, Bangalore South,
debtor Karnataka — 560076
6. | Insolvency commencement date in 16.01.2026 (Copy of order uploaded on the website of
respect of corporate debtor NCLT on 19.01.2026)
7. Estimated date of closurc of insolvency | 14.07.2026
resolution process
8. | Name and registration number of the | Name: T Narayana Swamy
insolvency professional acting as | IBBI Regn. No.. [IBBI/IPA-002/1P-N01078/2020-
interim resolution professional 2021/13427
9. | Address and e-mail of the interim | Address: No. 15, Shubhadecpa, 7"  Cross,
resolution professional, as registered Bhuvaneshwarinagar, I-lebbal l(_cmpapura. Bangalore
with the Board North, Near Shakthi Ganapathi Temple, Bangalore.
Karnataka— 560024
Email: tnswamvubi@email.com
10. | Address and e-mail to be used for | Address: “VK Commerce™, # 8. 3rd Floor. 3rd Main
corrcsppndcnce 'Wilh the interim | Road. Opp. Rajajinagar IT Park. KSSIDC. Rajajinagar
resolution professional Industrial Estate. Bengaluru, Karnataka - 560010
Email: ciyp.krishlashions« email.com
11. | Last date for submission of claims February 02, 2026
12. | Classes of creditors, if any. under clause | Not Applicable
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals | Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14. Ja) Relevant Forms (a) Web link: hups:Zibbi.gov.in'en home: dow nloads
b) Details of authorized representatives | (b) Not Applicable
are available at:

Notice is hereby given that the National Company Law Tribunal, Bengaluru Bench has ordered the
commencement of a corporate insolvency resolution process of the M/s. Krish Fashions Brands Private
Limited on 16.01.2026 (Copy of order uploaded on the website of NCLT on 19.01.2026).

The creditors of Krish Fashions Brands Private Limited are hereby called upon to submit their claims with
proof on or before 02.02.2026, to the interim resolution profcssional at the address mentioned against
entry No. 10.

The financial creditors shall submit their claims with proof by clectronic means only. All other creditors
may submit the claims with proof in person, by post or by clectronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to act
as authorised representative of the class in Form CA — Not Applicable

Submission of false or misleading proofs of claim shall attract penalties.

Narayana Swamy

Interim Resolution Professional
Reg. No.: IBBI/IPA-002/IP-N01078/2020-2021/13427

Date: January 21, 2026
Place: Bengaluru
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dialogue on the

Mote: The auction s subject to cedaln terms and conditons mentioned In the bid form, st | value 10 Eﬂ!f?ﬂf‘ﬂ-i‘lﬂif-l'-' f f
whichis made available bafare the commenoesnant of auclion Manas;r; Place Jelour Fikasifan .!.’uml Mt uture o _ o o '
P i Date 7% 01 2096 e of the halder) steelmaking. The two-day summit in New Delhi will bring

together policymakers, industry leaders, technology
pioneers and investors to deliberate on critical
challenges facing the sector, including building resilient
supply chains, fostering innovation-led growth and

SBI Foundation, the CSR arm of the State Bank of India, on |accelerating the transition to low-emission steel

indianex ress com Wednesday inaugurated its rural development initiative, SBI | production.
p ] Gram Seva, at Peddapothulapadu village in Manopad Block Prime Minister Narendra Modi has consistently

of Jogulamba Gadwal district. The programme was highlighted steel as the backbone of modern economies,

launched in the presence of__Dr Mallu Ravi, Member of noting its central role in infrastructure development,

Parliament, Nagarkurnool; Vijayudu, MLA, Alampur; B M manufacturing and national growth. Linking the sector's

Santosh, IAS, Collector and District Magistrate, Jogulamba expansion to India's aspiration of becoming a USD 5

Gadwal; S Radhakrishnan, Chief General Manager, SBI trillion economy, the Prime Minister's vision forms the

Hyderabad Circle; Swapan Dhar, Managing Director and cornerstone of the Bharat Steel summit, which aims to

Chief Executive Officer, SBI Foundation; and Lt Gen Hari chart a global roadmap at a time of economic

Prasad (Retd), Managing Trustee, Bhavishya Bharat. uncertainty and increasing focus on sustainability and

Implemented in partnership with Bhavishya Bharat, the net-zero commitments.

project aims at holistic socio-economic empowerment of India's leadership in the sector is underpinned by

rural communities through integrated development ambitious capacity targets of 300 million tonnes by

interventions. As part of the inauguration, two project 2030 and 500 million tonnes by 2047. To achieve these

vehicles, Shalihotra Express for mobile veterinary _services goals, the country is prioritising innovation, digitalisation
and Swachhta Saathi for waste management services, were | 514 sustainable practices. Green steel initiatives

flagged off. Digital education facilities including smart advanced manufacturing technologies and policy
classrooms, computer and science laboratories were measures such as the Production Linked Incentive
inaugurated at the Government High School, Chinnipadu. | scheme for specialty steel are expected to be major
A fully equipped youth training centre, named after Col themes of discussion.

Bikkumalla Santosh Babu (MVC), was also inaugurated t0 | with participation from over 700 global delegates, the
provide free skill a_nq _pe_rsonahty development traln_lng to summit will reinforce India's commitment to a secure,
local youth. Other initiatives under the programme include competitive and future-ready steel ecosystem, alighed

installation of solar streetlights and repair of government with the broader vision of Viksit Bharat 2047.
schools and Anganwadis.

Can Fin Homes posts 25% rise in Q3 net

Over 270 job opportunities through Job profit

Mela in Amaravati . Can Fin Homes

Over 270 job opportunities will be offered through a Job 4 q:, - Limited recorded a
Mela to be conducted on January 23, 2026, from 10.00 ol ﬁ;ﬁ‘- robust financial

a.m. onwards at the APCRDA Skill Hub Centre, Thullur, N LR performance for the
under the aegis of the Andhra Pradesh Government's {.: ankFinHomes Ltl.{ quarter ended
Department of Skill Development and Training, with support (Sponsor: CANARA BANK) December 31, 2025,
from APCRDA. PRI~ O with net profit rising
Leading construction and infrastructure companies such as — 25 per cent to Rs
RVR Construction, NCC Limited, MVR Construction, BSR 265 crore, compared
Infratech India Limited, L&T Construction and BSCPL to Rs 212 crore in the corresponding quarter of the
Infrastructure Limited will participate. Interviews will be held | Previous year. Profit before tax increased 27 per cent to
for multiple technical, supervisory and skilled trade roles Rs 341 crore, reflecting healthy operational momentum.
across construction, engineering, safety and accounts The company’s loan assets grew 10 per cent year-on-
functions. year to Rs 40,693 crore, driven largely by steady growth

in housing loans, which constitute 73 per cent of the
overall loan book. Net interest margin improved to 4.14
per cent, while return on assets stood at 2.55 per cent
and return on equity at 18.80 per cent. Can Fin Homes
also maintained a strong liquidity position, with a

Candidates aged between 19 and 45 years, who have
completed SSC, Intermediate, ITl, Diploma, B.Tech, Degree
or Postgraduate qualifications, including freshers and
experienced professionals, are eligible. Selected candidates

will receive a minimum salary of Rs 15,000 per month, with liquidity coverage ratio of 332.60 per cent, well above

additional benefits for select roles. ; e
_ _ _ regulatory requirements, underscoring its balance sheet
Interested candidates may register on the Naipunyam portal strength and prudent risk management.

or contact the APCRDA facilitator for details.

LOR SOUTH WESTERN RAILWAY Form No. URC 2
The kalf af ; o ; s e
r—11l LTRSS o bt o D Advertisement giving notice about registration under Part | of
resicent ol India, Invies E- Temders Tor i
thve following warks: Chapter XXI of the Companies Act, 2013
Dpen Mofice No.: BE-29-2025-26-07-22 [Pursuant to Section 3T4{b) of the Companies Act, 2013 and
5] Description ol work | Appeox. Value Rule 4{1) of the Companies {Authorised to Register) Rules, 2014]
| 1| Zanal caniract for Rs. 41,78, 506/ 1. Motice iz hereby gwven that in pursuance of sub-secton (2) of section 366 of the
electrical works under SEEFYasvanipur Companies Act, 2013, an application is proposed to be mede after fifteen days hereof
jurisdicticn but bedore fhe expiry of thirty ‘days hereinafier fo the Registrar at Bangalore thal
E T _ 3 20 Global Teshnalogy Center LLP an LLP may ba registenad under Part | of Chapler X4l
i]l'.'lpan WaRce 9., BE-2H Eﬂi’é :;15; of the CompanlesAct 2013, a2 3 company limited by sharas
.Elunalmn‘.ram for I_LE—-— 2. The Prncpal objects of the company are o underake the business of software
slectrical works under SSEPBengaluru sevelopment, Information Technotogy | enabled services and business supporl
Cantonmant jurisdiction. SEMVICRE
Open Notice No.: BE-29-2025-26-0T-27 3. A copy of the dralt memorandurn of association and anticles of associaton of the
ﬂ Fanal contracd for | Rs. 32.00,351/- proposed company may be inspecied at the registered: office ai 11ih Fioor, HUB-4
olectrical works under SSE/PIPRS Building-8, Survey No. 236/6111, Karle Town Centre, SEZ, Nagavara,
urisdiction VEnks 1|=~-.I'|a|::ur-. Bangalore, Kemataka, India, 560045,

Laiat dels ior libendsaion of Bids 4, MNotice & herehy given that any person abjecting ko this. application may communicate
Upto 15:00 Hrs. on 06.02.2026 iher objgclion in ‘wriling to the Regsirar at Central Regisiration Cantre (CRC), Indian
Insbtide of Comparale Affairs (HCA), Plol Mo, 6,7, B, Secior 5, IMT Manesar, Disfricl
Gurgaon (Haryana), Pin Code-122050, wihn twenty one days from ihe date of
publication of this nofice, with 2 copy tethe company/LLP ai its registered office

For details log on: www.ireps.gov.in
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FORM A
PUBLIC ANNOUNCEMENT
{Under Regwation 6 of the Insalvancy and Bankruptcy Board of indla
{insalvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
KRISH FASHIONS BRANDS PRIVATE LIMITED

Form No.INC.26
[Fursuant to Rule 30 of the Companies {Inconporation) Rules,201.4)
Advertisemant to be published in the newspaper for
Shifting of reglsterad office of the Company Irom ‘the State of Harnataka
to the State of Maharashira'

Before the Regional Director, South East Region, Hyderabad - FIELE'H'.&N’T PARTICULARS
{In The Matter of Section 13(4) of The Companies Act, 2013) L | Marne of comonse deblor | Krish Fashions Brands Privarte Limited
and 2. | Date of Incomerstion of n:ﬂ:r:rre debior | 12 122017
3. | Adihority under which corporsle deblor | Regisizar of Companies, Bangalons
B ncomosted [/ I'EE:EIE!’El:I
| Corporate ey M,/ Limnied Liabily | L7003 AT 7 PTG I08E1 2

Inform your opinion with
insightful perspectives.

In the matter of M/ 2, Lattice Semiconductor (India) Private Limited
{CIN: UT2200KAZ012FTCOBT2E3 having its Registered Dffice at Flat No.
802, Block D, Keerthi Royal Palms, Beratana Agrahara, Electronios Cily,

ldentfication Mo of corporata ::IEI:I‘ar

Bangalore South, Karnataka, India - 560100) 5. | Adhess of he regisiered offce and | e, 10871 Raiha 109, 31 Cross: Foad 30 Floor
Applicant Company principal office {if any) of comoraes Krishna Layout, Hulimawu, Bangalone, Bangalon

Matice is hereby given to the Ganeral Public that the Applicant Company propases 3 South, Hamataka - SE0076
to make application to tha Central Govarnmant urder section 13 ol tha Companias B | Irsokenicy cormmancement datiz in [ 16012025 (Copy of orer uploadod on the
Act, 201, 3 seaking conlirmation ol alteration of the Memorandum of A5s06EEtkon o respect of comporete debir webste of MCLT on 19000 2006)
the Compary in lerms of the speciai resoiution passed at the Extra Ordinary 7 | Estimaed date of cosure of insohensy | 14072006
General Mesting held on 15th December 2025 to enable the Apalicant Company | TESCILRN FDoess e e |
to shift s Registered Office from “the State of Karnataka to the State of B, | Marme aned regisirdion nimber of the | Marme; T MNarayana Searmy

Maharashira' insohency professional acting & inbenm | 1BB! Regn, Mou

Arry person whose interest is likely 1o be affected by the proposed change of the | FEscition professenal : | IBEL/IPALINZ/ IPMNOL07E/ 2020 2001,/ 13427
registered office of the Applicant Company may deliver either on the MCA-21 portal 0, PECHERE M) s reesl o Aok Wl Address: No. 15, Shubhiadeeps, Tth Cross.
{www.mca,gov.in) by filing investor complaint form or cause to be delivered or send RAChAH pOiCaRoNaL AP TR | SOVNISEMNGE RO ReTRaR IR

by registared post of his/her ohiections supported by an affidayit stating the nature Ve the o ﬁrgat:vre T_Enh' rrL'I:E" %fwmﬂ Tonpia;
of hisyher interest and grounds of opposition tothe Regional Director, South East E"r:'; ;;w b it com

Region at 3rd Fleor, Corporate Bhawan, Bandlaguda, Nagole, Tattiannaram Yillage, N

10| Adchess and el o e used for- | Ackdness: VK o 3 Ficor, 3 Mal
Hayal Nagar Mandal, Ranga Reddy District, Hyderabad-500088, Talangana, India, s _,JrEE:::.I:[:J u;j-jl,..%,..,ll,_.,i.,, Acad, Cop H-hll:-lh?:ﬁﬁ F'i':}' HEEIFEI%HWJ-F:-
armail id: rd serBmdea.gowin within 14 (fourteen] days of the date of publication of ;ﬂmm m:-"ess-:n-rﬂl I ndustriel Petate: Bargaluny H‘;"m 5 !}E{H.:'ll’.“:
this notice with a copy to the Applicant Comipany with & copy of the applicant Ermaill: ci ktshtashions@gma.com
Company alits regeterad office atl the address mantioned Baldw: 11 | Last date for subrmission of claims |February 02,2026
Flat No. 802, Block D, Kearthi Royal Palms, Baratana Agrahara, 17| Clasgea of craditons, If ary, under clause | Nol Appiicabis
Electronics City, Bangalore South, Karmataka, India - 560100, {b} of subrsaction (G4) of section 21,
Email: lsindla-governance@latticeseml com .n':_a.-'!anmj Lry' S rierim resoiution
For and on behalf of the Board of Directors - | profEssEl : | :
Lattice Semiconductor (India) Private Limited 13 Narmes: of insohency Professionals Mot Appiicabie
Syed Khaja Jaffer Hussain Chishty identfiod to act as Althorsad
Director Fepresertative of crediiors in & class
DIN: 0BO3Z2181 | Mhress rames for each class) |
Dat;l' 21" January 2026 14.  {a)} Relevan Fonms and {a) Web tnk: hitps:/ibbi goin/en/ homeydownioa
PlEl.‘.‘-l;' Bangaln-r: {b} Dedaits of authoriped mpressentativis | {b) Mol Apolicabls

are gwvalatle at

Moo is heredy gven Lhal the National Comgsany Law Tritena], Bengalur Bench s andered
tha commencament of a corporake imsohency resolution pmocass of the M/s, Krish Fashions
Brands Private Limited on 16.01.2026 (Copy of order uploadad on the website of NCLT on)
10,01, 2036,

The creditors of Krish Fashions Brands Private Limited are heroby caliad upon 1o submit
thelr ciaims with proof on or before 02022026, 1o the interim resolution professional a1 the
addrags rmenlaaned against entry Mo, 10.

The financial creditors shali submit their craims wih proof oy electronic means oaly. &l other
creadifars may submit the ciaims with proof in peraon, by post or by electaanic means.

0 5 .
A fimancial creditor beionging to a class, a5 listed against the entry No. 12, shall indicite i
e n ’an x ress choice of authorsed representative from among the three Insalvency professionals listed
0 against entry Nol3 toact as authorsed representative of the dass in Form A - Nt
Applicable
Submisalonoffales or misleading proofs of ciaim shall attract penatties, Sl -

Date: Janwary 21, 2026 T Marayang Swamy

For the Indian Intelligent. ——JOURNALISM OF COURAGE — Pice:Bengatury o s 81 oo ReslationFrofesionl
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IN THE COURT OF THE XXXVIII ADDL. CITY CIVIL
AND SESSIONS JUDGE AT BANGALORE (CCH 39)
0.S. No. 3128/2025
PLAINTIFF : Bank of Baroda, Banashanakari
Branch, Bengaluru. Represented by its Branch
Manager Sri. R. Rohith, S/o. Sri. R. Rajeev, Aged
about 38 years, Banashankari, Bengaluru.

v/s

DEFENDANT : Smt. B.R. Thayamma
NOTICE / SUMMONS TO THE DEFENDANT
Smt. B.R. Thayamma, W/o Sri. K.
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Aged about 61 years, Government Lower Primary
School, 24th Main, Opp. Maramma Temle,
Paranglpalya, HSR Layout 2nd Sector, Bengaluru
South Taluk, Bengaluru - 560102.
Whereas the above-named plaintiff instituted a Suit
against you for recovery of Money of Rs.
5,84,246=00/- With interest 7.70% from the date of
the Suit Till realization.
You are hereby summoned to appear before this Civil
Court on 12.02.2026 at 11.00 a.m. in person or
through advocate/pleader to answer the questions
to the same. Failing which the Suit will be heard and
determined as ex-parte.
Given under my hand and seal of this court on this
the 05th day of January 2026.
By order of the Court, Senior Sheristedar,
City Civil Court, Bengaluru.
Advocate for Plaintiff : Sri. G.K. Suresh,
No. 4, # 56, 2nd Floor, Sri Venkateshwara Bmldmg
DVG Road Gandhi Bazar, Basavanagudi,
Bengaluru 560 004.
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PUBLIC NOTICE

Public are hereby informed that my clients 1.Mr.
SHAIK MOHAMMED ABDUL RAZAK, Aged
about 69 Years, Sfo. Mr. Shaik Mohammed
Saleha, Residing at No.57/101-B, Bhattu Street,
Rayachoti, Cuddapah District, Andhra Pradesh-
516269. 2.Mr. SHAIK MOHAMMED FAHEEM
NAWAZ, Aged about 44 Years,S/o. Mr. Shaik
Mohammed Abdul Razak, Residing at No.15/15-
15, Sunshine Hospital, CTM Road, Beside GRT
Jewellery, Madanapalli, Annamayya District,
Andhra Pradesh-517325, have intend to
purchase the schedule property from its owner
Mrs. HARINI GORLA, Aged about41 Years, W/o
Mr.Kumar Reddy Uppaluru, Residing at:
#12/4/774,Adarsh Nagar, Near Naik Nagar &
Near Cement Godown, Ananthapur, Andhra
Pradesh-515001. in respect of the schedule
property which is more fully described in the
schedule given below.
If any persons claiming or objections or rights
with regard to the Schedule Property they are
required to send the same with documentary
evidence within Fifteen (15) days from the date
of this Public Notice hereof my clients shall be at
liberty to proceed with the sale deed if there is no
any claims or objection in the regard to the
Schedule Property within the stipulated time.
SCHEDULE PROPERTY
All that piece and parcel of Present V.P.
Khatha No.134-57-7, Property ID No.
150200402300321599, Formed out of
Converted Survey No.57/7, Old Survey No.57/6,
Earlier No.57/2, duly converted for Agricultural to
Non Agricultural Residential Purpose vide
conversion No. ALN.(V2D)SR36/2018-19,
(LAND10014517) dated.29/05/2019, issued by
the Deputy Commissioner, Bangalore District,
Situated at Mariya Nagar, Hadosiddapura
Village, Varthur Hobli, Bangalore East Taluk,
Bangalore Urban District Measuring East to
West on Norther Side 47 Feet on Southern Side
73.6 Feet and North to South on Eastern Side
39.6 feet, on Western Side 37.4 Feet in total
Measuring 2178 Square feet or 202.34 Square
Meters, together with all appurtenances
whatsoever whether undemeath or above the
surface and bounded by:-
East by : Road, West by : Chikka Kannahalli
Village Boundary, North by : Land in Survey
No.57/6,belongs to Rita Rapheal, South by :
Land in Survey No.57/8,belongs to Joseph
Roy.M.R,
Along with 5140 Square Feet of Ground Floor,
First Floor and Second Floor of RCC roofed
Building, constructed with Hallow Blocks and
cement, Mosaic/Vitrified flooring, Honne wood
doors and windows, electricity and water
Sanitary connection with all civil amenities.
T.RAMESH KUMAR &
MANJULA RAMESH Advocates
No.1, Alisa Arcade, Near Vijaya Bank,
Old Madras Road, K.R.Puram,
Bengaluru-560036. Ph.No. 9845601026
Bengaluru Date : 21-01-2026
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{ "names": [ { "family": { "value": ".", "coordinates": [ 1722, 2455, 1727, 2460 ] }, "given": { "value": "Authorised Insolvency", "coordinates": [ 448, 2433, 1226, 2464 ] } }, { "family": { "value": ".", "coordinates": [ 1722, 2455, 1727, 2460 ] }, "given": { "value": "Authorised Insolvency", "coordinates": [ 448, 2433, 1226, 2464 ] } }, { "family": { "value": "-", "coordinates": [ 1140, 2482, 1158, 2487 ] }, "given": { "value": "Authorised Class Ca", "coordinates": [ 484, 2468, 1132, 2494 ] } }, { "family": { "value": "Class", "coordinates": [ 932, 2396, 995, 2420 ] }, "given": { "value": "A Belonging A", "coordinates": [ 448, 2395, 919, 2426 ] } }, { "family": { "value": "Class", "coordinates": [ 987, 1770, 1050, 1794 ] }, "given": { "value": "Creditors A", "coordinates": [ 792, 1770, 973, 1795 ] } }, { "family": { "value": "Authorised", "coordinates": [ 915, 1735, 1056, 1758 ] } }, { "family": { "value": "I", "coordinates": [ 1331, 786, 1338, 810 ] }, "given": { "value": "I Katha", "coordinates": [ 1152, 786, 1313, 811 ] } } ], "phoneNumbers": [ { "value": "12122017", "coordinates": [ 1088, 526, 1228, 550 ] }, { "value": "16012026", "coordinates": [ 1090, 898, 1232, 923 ] }, { "value": "19012026", "coordinates": [ 1236, 934, 1374, 958 ] }, { "value": "14072026", "coordinates": [ 1091, 974, 1228, 998 ] }, { "value": "202113427", "coordinates": [ 1087, 1151, 1238, 1176 ] }, { "value": "16012026", "coordinates": [ 611, 2103, 755, 2128 ] }, { "value": "19012026", "coordinates": [ 1469, 2105, 1612, 2130 ] }, { "value": "07820202021", "coordinates": [ 877, 2732, 1073, 2757 ] } ], "type": "BusinessCard", "isBackSide": false, "width": 2182, "height": 2992, "orientation": 0 }

